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Dt.18.10.00 

Hon'ble · Mr . Rafiq Uddin, J.M. 

Hon'ble Mr. s. Biswas, A.~. 

O .A. 1134/ 00 

Heard Sri G.K. Gupta, ~ounsel for the applicant, 

By means of this O.A applicant seeking a direction to the 

respondents to change the trade of the applicant from 

Sa fa i \.,ala to La skar. Applicant has been working since 

1996. She wa s appointed after death of her husband in 

harness. Learned counse l for the applicant has not been 

able to show that appl icant has any l egal right for his 

r e l i e f .because both posts a re Gr. 'D' post in the same 

Gcale. However, resp?ndents may consider the rep r e sention 

of the applicant an~ pass suitabl e orders. 

o . A is d i s posed o f \'1ith the direction to the 

r e spondents bo disp0s0 of the representation of t he 

applicant regarding change of he r trade within a period 

of three months from the date o f communication of 

this order. No costs • 
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